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, JlR.. ~J1T CHANANA: About:' 
'the pubUc $eCtor, the Cement Corpora. 
tiqn of·' Ind,ia bas· been gi"ven () units., 
the J. & K Minerals: 14td..-2 units, the 
U.P. State Cement Corporatlon-2 
units, the Meahalaya Industrial Deve-, 
lopment Corporation-2 units, the'" 
Tamil Nadu Industrial Development 
clrporation-l unit and, like that, we 
have iiven 24 units in the public sec· 
tor. 

The sector-wise break up is as fol-
lows. Out of 27.52 million tonnes, 9.17 
million tonnes jos in the public sector, 
14.02 million tonnes in the private sec~ 
tOr and, in addition to this, we have 
been also encouraging the min i-cement 
plafits to (!'ome up all over the country 
according to the economic viability and 
technical feasi bili ty. 

~ Slt"(Qji 40&.n": ~a; :&4~ 1«4 , 
~ ;f- ~~ CfiI<ql("~I'" 1T" qf$~Cfi 
~ CfiT Cfi'T1t fit ~CfI (3If oar ~ 111IT ~ 
ef41fCfi ~ ~ ~'''~ f'l4~C11 (I 
1f- ~ ~ .~ ~ f'Cfi ~ ~ an1f 
"'\W~'er-' m cm?f (, ~ ~ ~ 
.~, ~ ~ qf$E1(f) <rcRf cfi ~ r.m I 
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SHRI R VENKATAR'AlVIAN: The 
cement distribution will be according ~ 
to our priority and, if the public works 
require cement urgently, certainly, U 
will be given the priority. 

AN HON. MEMBER: What is thE? 
priOrlty?i 

SHRI JYOTIRMOY BOS,U: The pri., 
ority is Slrlaji. 

MR. SPEAKER: You carryon with 
70ur answer. 

smu 'R. VENKAT~: ·J .. ba~ 
stated that the Prll)ri1ty wiD be giveQ 
f~ the public works and this ptiorit7 
will come not only from .locally proc!tie-
ed cement but also imported cement. 
If the hon. Meniber has any speeiftc 
case in which the priority has n,ot been 
observed" 11:,.: maY' be brou«ht to our 

• notice. She may also' write to the 
local GOvernment which observes the 
priority. The question is that so long 
as there is shortage, we are to' distri-
bute the available quantity in aceord-
ance with the relative Priority. . 
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THE MINISTER OF S'tATE IN THE 
MINISTRY OF DEFENCEl (SHRI C. p~ 
N. SINGH): (a) Army Units, located 
in di1fere~t stations carry out routine 
training and exercises every year. Such 
exercises are also conducted, in Rajas-

. than. 

(b) During these exercises, the main 
movement of military traMc and aD 
movement of. tanks are j!eneral1y made 
cross-country to avoid dama,e to roa~ .. 
Tbe maintenanCe' of ,roads in the b~ 
areas are primarily un·de.r til., .~ 
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Roads OrIanisation. 'l"hey have not 
made any com.plaint or demanded 
additional grant for the maintenance of 
these roads which cater fOr all klnds of 
~amc. 

(c) NO compensation is paid by the 
Ministry of Defence for wear and tear 
of roads which are used by Military t' 
Formations for their routine training. 
However, where there are specific 
damages to facilities like Culverts etc., 
Army Engineers invariably take action 
to repair those in consultation with the 
State PWD. 

(d) Mainten'8nce of roads which are 
generally intended for all types of tra-
me, including military traffic, is the 
responsibility of state Government and 
it is to be done from the normal main-
tenance grant by the State PWD, as is 
being done by the Border Roads Orga-
nisation in respect of roads in the 
bordel- areas. HOWever, in specifiC' 
eases Of damage to Culvert etc .. Army 
Engineers will continue to undertake 
repair work in consultation wah the 
State PWD. 

SHRI C. p. N. SINGH: The Hon. 
Jlcwnber bas made a very relevant point 

but I would like to clarify that these 
military movements are not cordlDed 
to the roads only.. These heavy tanks 
whiCh are about 40 to 50 tons aDd other 
carriers which have cbains are trans-
uorted by other means and these roads 
are used only when they have to cross 
a particular road. Culverts, yes .. 
wherever there is damage it is imme-
di'8tely repaired by the Army 
Engineers. 

THE PRIME MINISTEit (SHRI-
MAT! INDIRA GANDliI): The ques-
tion is about damage to roads. 

SHRI C. p. N. SINGH: Not the entire 
road, but wherever there is damage it 
is repaired. 
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SHRIMATI INDIRA GANDffi: I 
can understand that, if the damage-
L grave, it is difTicult for the State 
Government to find the money. But, 
so far, no other State Government 
has made such a complaint. This 
is the first time that it has come 

so for as my 'kn6Wiedge goes. f 
cannot gi v~ an assurance here, but 
I can certaInly say that we will look 
into the matter. I do realise that 
Rajasthan bas a heavier b-ittden of 
this kind being right on the border. 
(Interruptions) But Punjab ha, made 
Ro complaint. We can look Into 
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tbis. But as my eolleague pointtd 
out, the rule is only to repair the 
culverts and ()ther such things and 
not main roads whiCh are left to the 
State FWD. 

DR. KARAN SINGH: Mr. Speaker, 
Sir, military exercises are, of course, 
very necessary and in the national 
interest. But those of Us who 
come from border areas like Jaisal-
mer-y\>urself Or myself-know that, 
apart from roads, the military exer-
cises involve construction of tank dit-
che3 and various other manoeuvres 
in the rural areas. The Prime Minis-
ter will be interested to know that it 
is not only a question ~f the State 
Government not complaining. Very 
often what happens is that the, villa-
gers living in the border areas are 
displaced, by the construction ot fir-
ing ranges, tank ditches, and sO on. 
When we ask the State Government, 
they say that this is the G'~vernment 
of India affairs wherE!'as when we 
ask the Government of India, they 
say that money has been given to 
the State Government but has not 
been disbursed to the people. So, 
would the Prime Minister very kindly 
keep this in mind and ensure that, 
whenever a villager living in the 
border areas-in any Ca~e hi~ life, as 
yoU know. ic; morf' dIfficult than that 
of those living in other parts of the 
countl':v -is di5:pl-aced or disturbed, 
top P"ioritv will be given and rapid 
and adequate compensation paid? 

SHRIMATI INDffiA GANDID: The 
hon. Member knows that this is a 
long-standing problems to.) which we 
have applied ourselves many times. 
But I do agree that the human aspect 
of it should be given consideration. 

Crimes in Delhi 

*23. SHRI CHHITTU BHAI 
GAMIT: 

SHBI KRISHNA PRATAP 
SINGH: 

Will the Minister or HOME AF-
FAIRS be pleased to lay a statement 
'showing: I' 

(a) what ~ the detall. regnrdinl 
the number of ca.Ie8 of theft~ ch,.in 
snatching, pick pocketing,. stabbing, 
murder and other serious crlme$ reo-: 
ported in Delhi during last two 
months; aDd 

(b) the steps taken by Governm"lnt 
to check the increase in crime in the 
capital? 

THE MINISTER OF STATE IN 
THE MINTSTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA) : 
(a) and (b). A statement is' laid on 
the House. 

statement 
The figures of crime under various 

heads including theft, chain snatching, 
pickpocketing, stabbing (attempt 
to murder) Qnd murder are indicated 
in the annexure. Figures under-
theSe heads fOr the corresponding 
period in 1979 are also stated along 
side. These figures show that 
compared to the corresponding 
period of last year, there is an 
over-all impp~vement in the crime 
situation in the Capital. There is 
a decrease in the number of dacoity, 
hurt, robbery, snatching and riots 
cases. 

2. Various steps have been taken 
to improve the situation furth'er. Im-
mediately on assuming office, the 
Home Minister convened a meeting 
'~f the senior 'officials of Delhi Ad-
ministmtion and Delhi Police 01). the 
subject. This was followed by a 
serie3 of meetings--one having been 
attended by different ranks of Delhi 
Police, Inspectors and above. The 
Home Minister took them into con-
fidence, assured them of necessary as-
sistance in the form of men and re-
sources and asked them to take im-
mediate and firm steps to curb crime 
so that people could lead a peaceful 
life. He warned that those who 
were found gUilty of dereliction of 
duty would be taken to task. 

3. Some of the specific measures 
taken to check crime are as 
follows:-

(i) Intensive. foot aDd mobile P&-
trolling including armed, With 




